112 Written Answers to [RATYA SABHA] Unstarred Questions

Government is fully seized of the security needs of the country. Appropriate steps
are taken to ensure that the security concerns pertaining to the borders are adequately
addressed through various measures including accretion of manpower, procurement

of weapons and equipment and infrastructure development.

During the last three years the allocation and utilisation for capital procurement
of equipment for the Armed Forces are as under:

(T in crores)

Year BE RE Actual
2012-13 66032.24 57395.46 58768.86
2013-14 73444.59 66406.41 66850.30
2014-15 75148.03 66151.73 65582.06

Women pilots in the Armed Forces
1804. SHRI AJAY SANCHETI: Will the Minister of DEFENCE be pleased to state:

{a) whether a decision has been taken to induct women pilots into the fighter

stream 1in the Indian Air Force, if so, the details thereof,
(b) how Government proposes to execute this decision; and

{c) whether women in the Indian Army and the Navy would also be getting
such an opportunity?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAO INDERJIT
SINGH): (a) and (b) Government has accorded approval for women to join as
Short Service Commission officers in the fighter stream of the Indian Air Force
on experimental basis for a period of five years. As per the scheme, such women
trainees undergoing Stage-l training at Air Force Academy would be assessed for
their suitability for entry into fighter stream. Based on the suitability and willingness,
these women trainees would be selected for Stage-IT training in the fighter stream
on successful completion of which these women trainees would be commissioned

into the fighter stream.

{c) No such approval has been accorded for induction of women into the combat

streams of the Army and Navy.
SSC officers leaving the Army

1805, SHRI PALVAI GOVARDHAN REDDY: Will the Minister of DEFENCE
be pleased to state:

{a) the aims and objectives of Short Service Commission (S5C);



